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DR. SUBHASH RAMRAO BHAMRE: Sir, this is not related to the main question,
still, I would like to clear certain things. Kendriya Vidyalays are run and funded by the
Ministry of Defence, the Government of India. But, the Army Welfare Education Society
and the schools run by this Society are not run by the Ministry of Defence, nor are they

funded by the Government.

SHRI K. K. RAGESH: Sir, in Army schools, the fee charged is very exorbitant. If
you consider the fee charged by the Central Schools, it is very low. Already, the Right
to Education has been made a fundamental right. So, I would like to know whether the
Government will take an initiative for putting a ceiling on the fee so that the fee charged

by the Army schools is regulated.

DR. SUBHASH RAMRAO BHAMRE: Sir, I would like to bring to the notice of
the hon. Member that compared to the other private schools, take for example, any city, it

is much less. ...(Interruptions)...
SHRI K. K. RAGESH: I am talking about Central schools and not private schools.

DR. SUBHASH RAMRAO BHAMRE: I am coming to that. It is much lesser than
that of the other private schools. It is based on the rank structure and the category of
the student. For example, as per the fee structure, there is one-time fee, monthly fee,
and annual fee. I would like to inform the hon. Member that annual registration fee and
admission fee for the wards of the officers is T 1,500/-. But, for the children of the Junior
Commissioned Officers, it is ¥ 900/-, and for other ranks, it is only ¥ 700/-. As far as the
wards of civilians are concerned, their fee structure is different, and it is compared to the

other schools in that area. ... (Interruptions)...
MR. CHAIRMAN: No, no. It is over. Question No. 411.
*411.The questioner was absent.
State-of-the-art sports arenas in smart cities

*411.SHRI ANUBHAV MOHANTY: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

(a) whether adequate fund allocation has been made to provide state-of-the-art

sports arenas and recreation facilities for the youth in the smart city projects; and
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(b) if so, whether expertise of foreign companies will be invited for collaboration
with Indian companies for constructing the sports and recreation facilities in the smart

cities?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI VIJAY GOEL): (a) and (b) A Statement is laid on the Table of the

House.
Statement

(a) and (b) 'Sports' is a State subject. State has primary responsibility for promotion
and development of sports in respective State including sports infrastructure viz. Sports
arenas, recreational facilities, etc. However, the Ministry of Youth Affairs and Sports and
the Sports Authority of India supplement the efforts of the State Governments under their
schemes aiming at broad-basing of sports and promotion, development and excellence in

sports.

As per the Mission guidelines for smart cities, one of the essential features for
comprehensive development in smart cities is preserving and developing open spaces—
parks, playgrounds and recreational spaces in order to enhance the quality of life of

citizens, reduce the urban heat effects in areas and generally promote eco-balance.

Funding and other operational aspects for development of smart cities will be

regulated in accordance with the Mission guidelines for smart cities.

Further, a Scheme called "Khelo India - National Programme for Development
of Sports" is being implemented by this Ministry as a Central Sector Scheme from
the financial year 2016-17. This Scheme, inter alia, provides for creation of sports
infrastructure facilities, namely, Synthetic Athletic Track, Synthetic Hockey Field,
Synthetic Turf Football Ground, Multipurpose hall, Swimming pool, etc all over the
country. Release of grant under this Scheme is demand-driven and made against proposals

received from States/UTs and other eligible entities, as given below:—
1. State Governments/State Sports Council/State Sports Authority;
2. Local Civic Bodies;

3. School, Colleges and Universities under Central/State Governments; and
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4.  Sports Control Boards.

MR. CHAIRMAN: Question No. 411. The questioner is absent. Are there any

supplementaries? Shri Manish Gupta.

SHRI MANISH GUPTA: Sir, stadium is an emotive issue in all the States,
especially, in the rural areas. I would like to know from the hon. Minister whether in the
new Scheme, that is, 'Khelo India', stadium has been included and what the budgetary

outlay for that is.
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SHRI MADHUSUDAN MISTRY: Sir, it is the Government policy to declare the
existing cities as 'smart cities' but many cities, which are declared as 'smart cities', do not
have adequate sports facilities. Sir, through you, I want to know from the Minister whether
the Government has made any policy with regard to informing the State Government
to earmark land to develop a sports complex or to provide playgrounds or to make it
compulsory for schools or colleges, which are operating there, to have playgrounds for
the children and so on, and whether the Centre is actively supporting them for these

facilities or not. This is what I want to know from the Minister.
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MR. CHAIRMAN: All questions are equally relevant. Question No. 412.



